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No. 1371] NEW DELHI, THURSDAY, MARCH 19, 2026/PHALGUNA 28, 1947
s TREgT Sl TSHR JATT

75 feeett, 19 /T, 2026

FT.3M. 1436(3T).— FralT LR A, TAET TATHART ATATH, 1956 (1956 T 48) (Frer zaH =8
THT I<F ATSTAT gl TAT ) T 1T 3F T ITLTT (1) F 7T AT AT T2 AT TLH & G2 Tagd
ST TSI HAATA ohT ATER=AAT AT F1.37. 5154 @ 12/11/2025, ST AT & 579, SAETLT0T, T
I, gve 3, TG (i) § TR ST T ofF, grr AgrTg o7 & e o # fefhes g F Rt 0 &
5.77.8.18 T o TSI TSTHANI o HHIUT (FTSTHLA / T oA / TG A AT I, AT(=), TALAT, T AT
AT & 10 39 ATIG=AT & IUTag gt § AR e F7 519 3 o A0 e i =T i off

3T ITH ATSLAAT T AL Ih ATTHAH AT T 3F AT ITLTT (3) o el aera 26/11/2025 Fr
‘g T v [E9)” |, 26/11/2025 FT “ArFad” AT § TR BT T o ;

STarfeh FEAH TTTErTT 1 &7 3T % dgd aTa% I 94 g% &, o 9 fo=me 3 2 & i saer

3T = T Raee fBFar T,

ST | AT 7 3h STTSHIH il 12T 39 il STLTT (1) F FTTAL H, Fwa T TR I SqAT
R T e;

2004 G1/2026 )
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A A, Fea T TLHTT, AW AR T I<F AT I 37 A 9T 37T 3I<F AT =9 FiT &y 39
T ITLTT (1) BT T& RAT T TN F2d U, g T FAT ¢ 196 3 A= 1 § A E R 7 [@i<h
TS % oI st 3T ST =Ry

ST T, Fea 1T TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F L0 | T =TT Fl g o6
TH SATIGEAT o TSI § TR T, I ATLAT | AT JH a9 Aee a1t & q6 grae arcdieds &9 9
Fea T gL § AR g1 Arustt |

S
ARITY TS & T o § Mefhes graa & foh. . 0 & F6.91.8.18 F AT sl i S ATt H<==T

afga srerat @e=mT WRa e
TS FT ATH: AGTAY o 1 7 T
was || gamor || sqfrEr | aff A || st/ Raag st s am
e e TR THfd || ST
(FFIT
)
L1 L2 | 38 | 4 [ 5 | 6 |

[T 7 A ST |
frfer T AT ey |
1 93¢ Ty || FeT 0.183|[qe TTasenTer g, [T AITAOH HIT,
FHBIHT TG STHT, AT GElorh Treid,
HEATA GHTISIT STTE, THTLT FHAT T4,
foeTeft wora Stveft, Fer gfew T, fAvETs
FRATHT T2, TTEhTs A&H =93, AAOT 2qH
STohT, I[ATIATE SHTH ST, Sharars fawH
2T T foiR, @ AT A, FET FHATHRT
SThT, IO THLTH STeh1, STTHTATS @ AT
TET, TATEdsh THATT F3d, TolTd Hglad
qTed, T SIS A, SIS TTHATA H1F,
AT o d, aFg AT o, TSI
FETATRT, TTHAHLT AT AT, TAA o,
EUHT AT FAD, HAT FATA AgHE, AT
STERTST TT, TRTLT 25 AT, FTeAT Tedor
TBAEHT, FIAT AL Fog107, LT T8 ATad,
gt Tortora Tae, fAATaE ama wHae, TS
TSI T, faw AT T,
ToHT TS |Ted, TeHT Tas |/iY, Frar swemer
T, (a9 TAAT T, AT 7T 4,
TSrAT TSR 7 H, TATSIT AT HIF, a9
zorey fAwH, TR aigTss 2|, «ar forarstt
AT FAHIT W, ATBTHTRT TaTH AT,
TSI ATSHFHEIT M1, HLIT STATAERT 2T,

THATY Targer =FegTor, ASd AT F7H, A
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BIESIEIRIE EE RS R IE

foraTsit Faw, srfAer qRette” frareTa, Torer
T FiS1, Torer forarsit STer, F=T AAATSH
FEH, ATETSIT A1 e, TATT AT 7T,
FINAT T[T FEH, TF HO G, Ao AT
g, Sasta foig, 3T Taas 71, sl o<
AT, S AT g4, ST T w5,
THAST TSHATS 57, T& LI TaE, TTTAT
THATS B3, AT FHATHL STehl, 9T g
TEHTE, ST a1 T, ofter arer, Tt A,
T TH, H[BT THET ST, AT THeT ZTT,
STAATAT ST AT, Tt T ST, QRaT
HTEAT aTd, STt gEET e, adter 99
TTae, FAT fage dreE, AW "redl faw,
TR AT ST HaY, ATERT (e 32, ATRar
AT ATAL, ATRAT FEforeh faahre

233 Ty

0.039

IEEEEEIEC R
132/1 + 2 Part

932 Ty

0.175

qTOfT STUT=T /R
132/14 Part

73 & |

10.4045

I AT AT

930 Ty

0.337

FIES FAETITH dTedTd

93¢ TehT

0.012

YT ATHA TTETe, AEHIT TS q1E1,
Rt TR Trete, [Heter TR = e,
SrreAT Srfera ardier, e e gm=, e
THEE A, T FYFL TN, TaTFHTT
EATECT HET, ToT faeer T, 9 faoy
AT ATBATS, T9TTes, TTATHIT aTHI=ET {97,
Hohd AT fawe, 94T F9+ dg7, Feaia
TS FEahel, A1 ATBATS 1270, =

FOUT AES

23 Tefit

0.497

fewar e 3% Mg o, T
AT ST, FH TaARTH AT, &SI T8
SENT, FeaTR] FHoTHT, e [hoT STTEE, T
iR AT, TRaTelt Fawrsr qaaeft, Tias e
TTE, STHT THETA A, AL AT
qEefT, FAST ST e, A AT, fOar
THIT qTET, TToTeheaT foramsiiere Srehie, Mg
FTATHTRS ST, faene &g ae

230 |

|Wr&

|1'naﬁ'era—rr

[T, Wi

3¢ Tt

REIECE

0.469

FIES TTETITH 1T

UEEIKIEHGE K




4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

10 39 Oofr (g || 0.3624||erm&AT T A
316/1 Part

11 ERRAEa il reaci il T 0.293||srme=T T AT
318/1 Part

12 ERRA el reaca il T Era 0.018||sTra=T T% AT
318/2 Part

13 ERRAE il reaca il T Era 0.107||sTr&=T T% fAre=r
318/3 Part

14 ERRAEa il reaci il T A 0.166||srm&=T T fAe+r
318/4 Part

15 39T [ || 0.144||srre=T T% fAre=+r
318/5 Part

16 39T ([T || 0.185||sTT&=T a% fAre=r
318/6 Part

17 3T |[gewrr ([RreswyaTer|| 0.012||erreET % e
322/3 Part

18 33T |[mmTee |[fREsi/as || 0.0508||errEAT I e
323/5 Part

19 33T |[mmTer |[fREsi/Es || 0.0072||errEAT I e
323/6 Part

20 3 UfY [T ||RresEs || 0.002||smmEET % R
323/7 Part

21 EES A il (e cea ca i | =T 0.094||sTTe=T T% fAre=r
324/1 Part

22 3T ([ (R 0.002||sTre=T a% AT
324/2 Part

Total|| 3.8599) |

[T T. NHAI/LA/GREENFIELD/NH/2022/3 D2]

ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2026

S.0. 1436(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 5154 Dated:12/11/2025 , published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning/six-laning, etc.), maintenance, management and operation
of Greenfield Highway in the stretch of land from Km. 0 to Km. 8.18 in the district of RAIGAD in the state of
MAHARASHTRA

And whereas the substance of the said notification has been published in “The Indian Express” dated
26/11/2025 , “Lokmat” dated 26/11/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;
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And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Greenfield
Highway in the stretch of land from Km. 0 to Km. 8.18 in the district of RAIGAD in the state of

MAHARASHTRA

State: MAHARASHTRA |District: RAIGAD |
Sl. No. |[Survey/Plot|| Type of Nature of Area Name of Land Owner/Interested Person

Number Land Land (in

Hectares)

Le Il 2 || 38 [ 4 | 5 | 6 |
|Taluk: Uran |
[Village: Vindhane |
1 131 Part Private Agriculture 0.183(|Sunil Gyanprakash Singh, Gururaj Motiram

Mejari, Kamalakar Janardan Thakur,
Dnyaneshwar Pundalik Patil, Dayaram Pundalik
Patil, Champabai Pundalik Patil, Bherulal
Khumanji Jat, Prakash Amrita Panchal,
Meenakshi Prashant Joshi, Sonal Pradeep
Panchal, Nirabai Chintaman Mhatre, Parukai
Laxman Gharat, Manisha Hasuram Daki,
Gulabbai Hasuram Daki, Leelabai Vikram
Mabhatre, Vasant Motiram Gharat, Swapnil Eknath
Gharat, Hira Rajan Shinde, Kamal Manoj Jaware,
Kancha Kamlakar Daki, Ganesh Hasuram Daki,
Jomibai Pandharinath Patil, Swastik Eknath
Gharat, Sarjerao Mahadev Yadav, Tanmay
Devaraj Maurya, Devraj Ramlal Maurya, Pulkit
Pallav, Bamh Vinayak Dubey, Rajnarayan
Kushwaha, Ramkishore Rambux Mathur, Suman
Dubey, Hanmant Patangrao Kavale, Syed Khalil
Ahmed, Sudha Prakash Mane, Prakash Ishwar
Mane, Sakshi Laxman Talwanekar, Supriya
Ashok Chavan, Suresh Vasant Yadav, Harish
Ranjit Rawal, Vinayak Vaman Keskar,
Ramchandra Rajaram Govekar, Sridatta Narayan
Prabhukhanolkar, Rashmi Rajaram Sawant,
Rashmi Ravindra More, Priya Prakash Kochrekar,
Dinesh Dattatray Raul, Anand Mahadev Dhutre,
Rajshri Rajendra Kadam, Sayaji Janardhan
Morye, Raosaheb Dashrath Nimse, Rohidas
Dhondibhau Dhome, Lata Shivaji Kad, Vijay
Bhaskar Unde, Sanket Suryabhan Tikone,
Avadhoot Chandrakant Dhage, Balasaheb Sudam
Ooty, Abhijeet Balkrishna Gunjal, Sandeep Jawan
Singh Pardeshi, Raghunath Vitthal Chavan, Ajit
Narayan Kadam, Atul Shivaji Kadam, Anil
Muralidhar Vishwas Raas, Ganesh Pandurang.
Kunjir, Ganesh Shivaji Daule, Dattatray Yamnaji
Kadam, Babaji Balu Auti, Ranganath
Dnyaneshwar Temkar, Sangeeta Madhukar
Kadam, Bam Kshna Dubey, Ajit Kumar Singh,
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Indrajit Singh, Chetna Devraj Maurya, Jayashree
Shankar Narayankar, Jitendra Nath Dubey,
Sangeeta Prakash Kadu, Subhadra Eknath Gharat,
Suru Suresh Gawand, Swapnali Eknath Gharat,
Anubai Kamlakar Daki, Ajay Singh Parmar, Jagat
Pal Singh, Sheela Nath, Raj Kumari, Durga Ram,
Manjula Ramesh Daki, Anil Ramesh Dhaki,
Devyani Anant Nawale, Rajshree Dhananjay
Thakur, Sharda Maruti Date, Jayshree Suryabhan
Tikone, Satish Prabhu Pavde, Dattatray Vitthal
Salunkhe, Suryabhan Maruthi Tikone, Amol
Subhash Zawre, Kundlik Suryabhan Tikone,
Pandharinath Baburao Sumbare, Bhaskar Kisan
Unde, Yogita Amol Jhavre, Yogita Kundlik
Tikone

132 Part

Private

Agriculture +
Fisheries

0.039

Pritam Janardan Mhatre
132/1 + 2 Part

132 Part

Private

Agriculture +
Fisheries

0.175

Paani janyacha marg
132/14 Part

136 Part

Government

Reserved
Forest

0.4045

Forest Land

137 Part

Government

Reserved
Forest

0.337

Forest Land

138 Part

Private

Agriculture

0.012

Parashuram Vaman Patil, Laxman Gajanan Patil,
Nitin Tukarma Patil, Nilesh Eknai Chaudhary,
Jayashree Lalit Patil, Milind Devram Khachane,
Vishal Nemchandra Borole, Paresh Madhukar
Patil, Pawan Kumar Gurupadappa Masli,
Santoshkumar Ramamoorthy, Jayshree
Gurupadappa Masli, Pooja Dinesh Raut, Bharat
Vishnu Sangar, Makarand Jagannath Hingse,
Yogita Amol Zawre, Yogesh Balbhau Shirole,
Rajinikanth Damodar Shinde, Sandeep Suryabhan
Tikone, Sandeep Baban Meher, Siddhant Gajanan
Phadkle, Sunil Balbhau Shirole, Nitin Krishna
Lokhande

139 Part

Private

Agriculture

0.497

Smita Nitin Urf Nitin Kumar Parkh, Rajesh
Sitaram Daki, Kamal Idandas Chawla, Rutuja
Rajendra Juting, Kattepogu Kalpana, Ketan Kiran
Jadhav, Gayatri Rajendra Juting, Dipali Yuvraj
Suryavanshi, Pratik Ramesh Patil, Amol Ramdal
Narkhede, Yuvraj R Suryavanshi, Santoshi Ajay
Kamble, Sunil Kumar, Prito Ramesh Patil,
Rajkanya Shivajirao Doifode, Govind Balasaheb
Jadhav, Vishal Dattu Wagre

227 Part

Government

Reserved
Forest

0.3

Pro. Forest

9

228 Part

Government

Reserved
Forest

0.469

Forest Land

Village:

Navghar

10

316 Part

Government

CIDCO

0.3624

CIDCO on behalf of Government
316/1 Part

11

318 Part

Government

CIDCO

0.293

CIDCO on behalf of Government
318/1 Part

12

318 Part

Government

CIDCO

0.018

CIDCO on behalf of Government
318/2 Part
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13 318 Part Government ||CIDCO 0.107|[CIDCO on behalf of Government
318/3 Part

14 318 Part Government ||CIDCO 0.166{|CIDCO on behalf of Government
318/4 Part

15 318 Part Government ||CIDCO 0.144|(CIDCO on behalf of Government
318/5 Part

16 318 Part Government ||CIDCO 0.185{|CIDCO on behalf of Government
318/6 Part

17 322 Part Government ||CIDCO/Nala 0.012|(CIDCO on behalf of Government
322/3 Part

18 323 Part Common CIDCO/Barren 0.0508(|CIDCO on behalf of Government
323/5 Part

19 323 Part Common CIDCO/Barren 0.0072||CIDCO on behalf of Government
323/6 Part

20 323 Part Common CIDCO/Barren 0.002|[CIDCO on behalf of Government
323/7 Part

21 324 Part Government [|CIDCO 0.094{|CIDCO on behalf of Government
324/1 Part

22 324 Part Government [|CIDCO 0.002[|CIDCO on behalf of Government
324/2 Part

Total||

3.8599)|

[F. No. NHAI/LA/GREENFIELD/NH/2022/3D2]
SHAIKH AMINKHAN, Director
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